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CENTRAL ADMINISTRATIVE PRINCIPAL BENCH

r  nri»in;>l »ppl ifat.inn N". t82R "f
Ncw Delhi, this the 24nd January, 2001
IION'DLE MR.KULDIF SINGH,MEMBER'.JUDL)

Laiit Kumar S/o pri Eaffljali
R/o 1/65 Krislu. Lunj, iant, re.--,
New Dcilli.~r2-

P.r. Frahlaci S/o Shri Ran' Chancier ^ ̂ ^
P/o 53/53 Kirt) Nagar. Furnctuic.
Now Dclhi-15.

vihod Kumar S/o- Shri Ram Chandcr
I!,No,8S4 Loha Mandi Khoiu auuj , _
New Delhi.

(By Advocate; Shri S.h. haae)
Versus

tie-, i r,f TiT:jia Through cscui s
InllinTounhl of Agricultural Research,
Eriahi. Dhavan,
New Delhi-1.

T  rs ; rector (Admn. )

-respondents
New eCiiii"---

(Dv Advocate: Ms. Anuradha, prosy tor Sh.V.K,
Bao,Counso1)

n p r> T B (ORAL)

p.r TP-.n'h1e Mr.Kui.-rip

The applicants submit that in response to the

Press Notification issued by the rspondents applicant
Nos. 1 and 3 applied for rc-engagcmcnt but applicant
No.2 couid not apply in timo and he appliod subsequently
in the year 1936 beoausc even after the
Netitication respondents have been oailing oarstwniie

oasuai iabeurors for being ro-cncgagcd in preference
outsiders/freshers. lie,-ever, in response to their
aPPiioat.ons they have not been called by the respondents
for rc-cngagcmotit as casual labourcrK.

2_ With the oonscat of both the parties the OA is
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